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Government had requested that a Naptha-
based fertilizer plant, a tractor plant and an
atomic power plant should be established in
the State as Central public sector projects.
More recently, in connection with the Fourth
Five Year Plan projects, the State Government
made a general request that a large share of
the investment in Central industrial projects
during the Fourth Plan should be allotted to
that State; but no specific proposals were
made for location of any particular scheme in
the Central sector in that State.

JESSOPAND Co.

*17. SHR1 R. P. KHAITAN : Will the
Minister of  INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether the Arbitrator appointed to go
into the case of Jessop and Co. has given the
award ;

(b) if so, the details thereof ; and

(c) the total expenditure incurred on the
arbitration ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY  AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) :
(a) Yes, Madam, the Arbitrator gave his
award on 21st April, 1969.

(b) He has awarded a price of Rs. 50 per
share.

(¢) An expenditure of Rs. 21,32,489-83
has been incurred by the Government of India
on the arbitration.

MANUFACTURE OF SMALL CAR BY JAM
NAGAR FIRM

+18. SHRI K. CHANDRASE-
KHARAN Will the Minister of IN-
DUSTRIAL DEVELOPMENT. INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to state :

(a) whether Government's attention has
been drawn 10 a news report from
Ahmedabad dated the 22nd May. published in
the 'Times of India’, Bombay Edition, dated
the 23rd May, 1969 regarding the
manufacture of a small car ia 1971 at a cost of
Rs. 14,000;

[RAJYA SABHA]

to Questions 36

(b) whether it is a fact that the manu-
facturing units have already begun to
manufacture the parts of the car and that no
licence is necessary for these units ;

(c) what is the name of the Jam Nagar
firm which is manufacturing the Car ; and

(d) whether the Government of India or
any authority is concerned with the standard
of manufacture of the parts and of the
assembled car ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) : (a) Yes,
Madam.

(b) It is not known whether the manu-
facturing units have already started
manufacturing parts of the car. No industrial
licence is necessary since the scheme is to
be implemented in the small scale sector.

(c) M/s.
Jamnagar.

Myco  Auto  Industries,

(d) Government'of India is concerned
with the . standard of manufacture of the
parts and of the assembled car. Before the
party undertakes commercial production of
the car, they wi 11 be asked to have a few
prototypes tested thoroughly by a suitable
organisation.
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t [MANUFACTURE OF SMALL CAR, TRACTOR
AND POVER TILLER

*19.SHRIJ P. YADAV:
SHRI MAN SINGH VARMA :

Will the Mi lister of INDUSTRIAL
DEVELOPME 4T, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) the time by when the small car, tractor
and p )wer tiller manufacturing factories, whi h
have been set up in the Country, vould start
working ; and

(b) whether Government have conducted a
survy to find out the extent of demand a> d the
factors which are hampering the supply of the
said automobiles and what steps are being
taken to remove these factors ? |
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[21 JULY 1969]

to Questions 38
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t{THE MINISTER OF INDUSTRIAL

DEVELOPMENT. INTERNAL TRADE
AND COMPANY  AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) t

(a) and (b)
of the Sabha.

A statement is laid on the Table

STATEMENT

(a) A number of units, licensed/approved for
the manufacture of passenger cars and tractors
are already in production. There is only one
unit making power-tiilers. No new unit for the
manufacture of small car has been licensed so
far. A number of new schemes for the
manufacture of tractors and power tillers
have recently been approved. It is not possible
to indicate at this stage as to when each of
them will go into production.

*[ ] English translation.
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(b) The annual demand lor passenger cars,
tractors and power tillers by 1973-74 his
been estimated by the Pliviin? Group for
Machinery Industrie; 'Ag-icuttural Machinery
as follows]—

Annual Demand
by 1973-74

1. Passenger cars 75,000 Noes.

2. Tractors 68,000 Noes.

3. Power Tillers 80,000 Nos.

The production of cars, tractors and power
tillers by the existing manufacturers is not
adequate to meet the dem.ind. The existing
manufacturers are being afforded every facility
to increase their production upto their full
licensed/approved capacities.

In order to foster rapid development of the
tractor/power tiller industry, this industry has
been exempted from the licensing provisions of
the Industries (Development & Regulation)
Act, 195] since February, 1968. Following this
decision, a number of schemes for the
manufacture of tractors/power tillers have b;en
approved and some more are under
consideration. Government a VvJ also under
consideration a proposal to establish a new unit
of economic jity for the manufacture of small
cars and another for the manufacture of small
tractors. |

COST OF WATCHES MANUFACTURED BY
H.M.T.

*2tt SHR1 ABID All : Will the Minister of
INDUSTRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS bs
pleased to state :

(a) the cost of each of the different ty-"es of
watches manufactured by the Hindustan
Machine Tools ;

(b) what percentage of the parts are -
mported;

(c) what is the equivalent (i) ex-factory, (ii)
expor: and (iii) sale in Japan value of similar
watches manufactured by the firm with which
collaboration has been in force with HMT;
and

[RAJYA SABHA1

to Questions 40

(d) how much foreign exchange is spent for
(i) the import of the components of these
watches by the HMT; and (ii) payment of
royalty etc. to the Japanese firm?

THE MINISTER OF INDUSTRIAL

DEVELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALl AHMED) : (a)
It is not considered appropriate to divulge the
cost of production of the watches manufactured
by Hindustan Machine Tools Ltd. which is a
public  sector company operating on
commercial basis.

(b) 16% by value.

(¢) The Collaborators of Hindustan Machine
Tools Limited have since discontinued
manufacture of the types of watches being
manufactured by the latter and as such, it is no:
possible to gjve 'he information.

(d) (1) Rs. 321,26,294 during 1968-69, for
import of components ;

(il) Rs. 2,05,675 during 1968-69, for
payment of royalty.
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*[¢[MANUFACTURE OF ENGINES FITTED WITH
SURI TRANSMISSION SYSTEM

*21. DR. BHAI MAHAVIR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that the contract for
the manufacture of railway engines fitted with
'Suri Transmission System;' has been given to a
West German firm; and

(b) if so, the reasons therefor?]
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